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MA No.314/2005 (OA No.414/ 2005)
Mr. Anurag Kulshrestha, counsel for the applicant

The learned counsel for the applicant has moved this Misc. Application thereby

) praying for withdrawal of the OA. In view of the averments made in the Misc,

‘ Application, the Misc. Application is allowed. The applicant is pemitted to withdraw thi
OA.

In view of this development, the Registry is directed not to send noticss to the

respondents as directed vide order dated 8.9.2005, Accordingly, the OA shall stand

dismissed as withdrawn.
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